
CENTRAL AOMIMSTRATIVE TRIBUNAL
PRINCIPAL BENCHt NEU DELHI

O.A.No, 1505/1994 / ^ /
New Delhi this the 27th Day of Duly 1999

Hon*ble Hi , V, Ranskrishnan, Vice Chairean (A)
Hon ble Hra, Laksheii Suanirjathan^ Hember (3)

Raj Kumar Sharma
1117 Pili Kcthi
Opp: Caushala
Baghpat Gate
Hoerut (U.P)

Applicant

(By Advocate: None)

Versus
I

1, The Telecom District Hufieger
C.T,0, Compound ®
Heerut (U,P,)

2, The Chief General Hanager
Telecom C.G.H.T, Office
Hazarat GynJ
Lucknoy (U«P)

3, The Secretary

Rafi Hare
New Delhi.

^ Respondents.
(By ddvocata: Shrl J.R. Gupta)

OROES (Oral)

Hon'bla Hta. Lakah.l Su„i„.than, n„b«r (3)

•lone for tha applicant even on the aaccnd call.
Shrl O.R, Gupta, laarnad counsel for the respondents had
appeared In the aornlng and subniltted that he has been
Inforaed by Shrl O.S.Garg. learned counsel, that the
applicant has unfortunately expired, ate though he 1,
not aware of the further i. rru oner details. Eyen till about 4-30 Pit
isO,, at the cdose of Court tiae «««« k

time, none has appeared for
the applicant. In the circumstance, na .
„ ^ ^-^rcumstance®, OA stand® dlsiBissgrfor efault and non-prosecution,

Chairman (a!


